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Shri Basappa: If a fresh appeal is
issued by the present Prime Minister,
I am sure the womenfolk of India will
respond at once to the Government's
call . . . (Interruption).

Mr. Speaker: Order. order. That is
another question,

Shri Basappa: May I know whe*her
any appeal has been made?

Mr. Speaker: Order. order.
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Embargo on Arm Supplies to India
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Will the Minister of Defence be
pleased to refer to the reply given
to Starred Question No. 530 on the
29th November, 1965 and state:

(a) whether the Western Countries
have removed the restrictions on the
export of military hadware to India;
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(b) whether the U.K. Government
and other Governments have started
1ssuing licences to export war mat-
erial to India; and

(¢) if so, whether any firm guaran-
tees have been asked or given for
uninterrupted supplies to India by
these countries?

The Minister of State in the Minis-
try of Defence (Shri A. M. Thomas):
(a) to (c). It is not in the public
interest 1o give detailed information
on the subject.
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Shri A. M. Thomas: The matter has
been taken up from time to time. Thig
question has to be viewed from two
standpoints. One is from the inter-
ests of our country and the other is
from the viewpoint of the susceptibi-
litics of the countries which give us
these arms. From the viewpoint of our
own country, the Houge would agrec
that the matter of flow of vilal cquip-
ment und the sources also is not being
given publicity. From the standpoint
of the countries which give, they have
got their own political difficuities and
susceptibilities which we have (o res-
pect At the same time, | may inform
the House that the main sources of
supply are UK and USA. As far as UK
is concerned. recently we have go'
intimation that they have lifted the
ban on supplies of military hardvare.
The USA Goverrment have intimated
that supplies of non-lethal equipment
on cash and credit basis would Ul
resumeq on a selective hasis.
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Shri A. M. Thomas: We huve in-
formed the UK and USA Governments
that the country which is aggressed
ugainst and the aggressor should not
be put on the same par. We have
brought this to the notice of the gov-
crnments which are gupplying arms
Apart from that, mainly our weapons
are of UK origin and any stoppage of
supplies of arms and parts from UK
would have great consequences in our
country. So, we have taken up this
matter and as I said, UK Govern-
ment have intimated that they have
lifted the ban on supplies of military
hardware.
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that the hon. Member has in view I
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Shri A. M. Thomas: I can very well
understand the anxiety of the hon.
Member. Of course, in a way, it re-
flects the feelings of the people in our
country. We have certainly brought
this aspect to the notice of the coun-
tries concerned.
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Shri A. M. Thomas: 1 would beg of
the House to consider that in the pre-
sent context it would be better to
avoid any questions on this matter.
We are having delicate talks and nego-
tiations and, therefore, it is better to
avoid such questions.
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Shrl A. M. Thomas: There are sev-

erel agreements. Without getting in-
formation on the particular agreement

that question.
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Shrl A. M. Thomas: That has been
our attempt, Sir, to be self-sufficient
as far as possible, and the hon. House
is aware of the new slogan we have
kept in view of self-reliance.

Shri R. Barua: May I know whether
the supply of military equipment is
dependent on Indo-Pak amity?

Shri A. M. Thomas: The UK. Gov-
ernment has informed that in view of
the fact that both sides have with-
drawn their forces to the 5th August
line they are thinking of resuming the
supplies of arms and ammunitions of
the type which they were previously
supplying.

Shri P. C. Borooah: During the last
session the hon. Minister of Defence
indicated, in answer to a question, that
out of about 7 million sterling pounds
worth of defence equipments ordered
for and licensed for supply by the
British Government, the supply was
only goods worth about 5,00,000 ster-
ling pounds. The hon. Minister just
now said that the ban has been lifted
May I know by what time the sup-
plies will be completed and what has
been already supplied?

Shri A. M. Thomas: That question
was answered by the hon. Minster of
Supplies and Technical Development.
He has given certain figures also. I
do not know the latest position. The
Ministry of Supplies may be addressed
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in this matter. We have got only this
general information and the Jetails
have to be worked out whether wany
lyicensing procedure would still re-
main etc. All these things have to
be worked out.
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Shri A. M. Thomas: | have already
said that there has been a general
relaxation in the rigidity of the stand
that these countries were taking. We
would certainly be attempting to
achieve self-sufficiency to the extent
possible and we are taking all steps
that are necessary in that direction.
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Shri A. M. Themas:
1 have . ..

In fact, Sir,
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Mr. Speaker: The simple question is
this, whether we have ever discussed
with these powers who give us thesc
aid and arms, that this aid given to
certain countries, which was intend-
ed for a particular purpose, has not
been utilised for that purpose, rather
that purpose has been frustrated and
spoiled by their giving that aid and
used by the country concerned ior
other purposes?

Shri A. M. Thomas: Yes, Siv, this
matter has been answered by no less
u person than the Prime Minister. We
have already, on different occasions
pointed out this aspect to the coun-
tries concerned.
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Shri A. M. Thomas: We have

brought this to the notice of the coun-
tries concerned.

Shri Basumatari: May I kncw whe-
ther there is any condition a'tached
with the supply of arms and amymuni-
tions to India, or can we use it any-
where and wherever we like?

Shri A. M. Thomas: I have said that
we have got the general information.
1 have also said that it would not be
in the public interest to disclose any
further details.
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The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
Sir, an Officer of the USIS in Cal-
cutta had invited some students to
a dinner party given by him at his
house on 3rd December, 1965, in
honour of the Attorney General of
Wisconsin who was in Calcutta at
the time. After the Chief Guest had
spoken and answered questions, an
Indian national serving with the
USIS who had recently visited US, was
asked by the host to give some ex-
periences of his in the United States.
This speech apparently was somewhat
long and did not interest the students
who started talking amongst them-
selves. As the speech was being dis-
turbed the host asked the students
concerned to keep quiet. When they
continued talking. he aked them to
leave the room. Ap unpleasant
exchange of words followed.

The West Bengal Government inves-
tigated' the matter and informed the
Government of India of the detailg of
the case. The Ministry of External
Affairs then took up the matter with
the American Embassy who assured
the Ministry of External Affairs that
they themselves were sorry at the
unfortunate happenings.

Shri D. N. Tiwary: May I know

whether this matter was ever taken up
at diplomatic level and whether this





